CAUSE LIST OF "A" BENCH FOR 17th AUGUST 2026 (MONDAY)

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BENCH WILL NOT FUNCTION ON 17.08.2026

[ srl [Appeal Number  |Assmt. YejAssessee Name Counsel [Remarks
SIMPLE ISSUES S.NO.1-19
1 |ITA3321/CHNY/2026  |2015-16 | [A] RAVI G.Baskar
> |ITA3326/CHNY/2026  |2015-16 | [A] NATARAJAN PRABHU V.Padmanaban
3 |ITA3331/CHNY/2026  |2019-20 | [A] RAMASAMY (SMC)
4 |ITA3332/CHNY/2026  |2011-12 | [A] KALIYAMOORTHY KANNAN
5 |iTA3333/CHNY/2026  [2016-17 | [A] KAMATCHIAPPAN ARIVANANTHAN (SMC)
6 |ITA3334/CHNY/2026  |2017-18 | [A] SANJAYKUMAR SRINVASAN s.Sridhar (Er.)
2 |ITA 3341/CHNY/2026  |2016-17 | [A] RAJENDRAN GOVINDAPA
g |ITA3342/CHNY/2026  [2017-18 | [A] RAJENDRAN GOVINDAPA
9 |ITA3344/CHNY/2026  |2017-18 | [A] MANOHARAN 51'_"1';'
10 |ITA3349/CHNY/2026  [2020-21 |[A] B. POTHUMPONNU Adj. to
11 |ITA3353/CHNY/2026  |2015-16 | [A]V. GANESAN 19.08.26
12 |ITA 3354/CHNY/2026  |2018-19 | [A] M/S. GOUTHAM JEWELLERS
13 |ITA3355/CHNY/2026  |2019-20 |[A] M/S. GOUTHAM JEWELLERS e
14 |ITA3356/CHNY/2026  |2020-21 | [A] M/S. GOUTHAM JEWELLERS
15 |ITA3357/CHNY/2026  |2021-22 | [A] M/S. GOUTHAM JEWELLERS
16 |ITA 3364/CHNY/2026  |2015-16 | [A] SRISENTHIL MURUGAN REAL AGENCY [TV Muthu Abiraf
17 |ITA 3369/CHNY/2026  |2020-2021 [A] MERUVA RAVI BABU
18 |ITA 3370/CHNY/2026  [2021-2022 [A] MERUVA RAVI BABU
19 |ITA3374/CHNY/2026  |2021-2022 [A] REKHCHAND PADAMCHAND JAIN s.Sridhar

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 18th AUGUST 2026 (TUESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 4

[ srl [Appeal Number  |Assmt. Ye{Assessee Name Counsel |Remarks
SIMPLE ISSUES S.NO.1-19
1 |ITA3381/CHNY/2026  [2020-21 | [A] CONNECCT MY TRIP s.Sridhar
2 |ITA3385/CHNY/2026  |2020-21 | [A] SUBBAYAN SUJAYNATH
3 |ITA3390/CHNY/2026  |2020-21 | [A] PERIATHAMBI VENKATACHALAM e-filed
4 |ITA3403/CHNY/2026  |2020-21 |[A] VENKATESHWARI ANDHAN M.Vijayakumar
5 |iTA3404/CHNY/2026  [2018-19 |[A] ASHOKAN RAMASAMY
6 |ITA3405/CHNY/2026  |2021-22 |[A] M/S. N.R.INFRA R.Viswanathan
7 |ITA 3409/CHNY/2026  [2017-18 [[A] VAGEESAN SIVARAJAN S.Sridhar
8 |ITA3410/CHNY/2026  |2020-21 | [A] DURAISAMY MOHAN (SMC) - G.Baskar
9 |ITA3415/CHNY/2026  [2020-21 |[A] SWAMINATHAN e-filed
10 ||TA 3420/CHNY/2026  |2018-19 | [A] SHANTHAKUMAR SUBRAMANIAN
11 |ITA3421/CHNY/2026  |2015-201¢ [A] KARUPPUSAMY NATTARAYAN e-filed
12 |ITA3422/CHNY/2026  [2015-2014 [A] KARUPPUSAMY NATTARAYAN e-filed

13 |ITA 3429/CHNY/2026 2019-20 | [A] GUNASEKARAN
14 |ITA 3430/CHNY/2026 2017-18 | [A] MUDIYAPPAN STALIN (SMC)

15 |ITA3434/CHNY/2026  [2018-19 | [A]SIS AGENCIES e-filed
16 [ITA 3444/CHNY/2026 2022-23 | [A] DOUBLE T INFRASTRUCTURE LLP. S.Sridhar
17 |ITA 3458/CHNY/2026 2013-14 | [A] ALAGIRI ANJUGASELVI e-filed

18 |ITA 3460/CHNY/2026 2017-18 | [A] SHEEBA GNANASEELI

19 |ITA 3467/CHNY/2026 2020-21 | [A] LATE MATHIVANAN NATARAJAN REP. BY L/H. SMT. VALA\RMATHI
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 /]
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E TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 19th AUGUST 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4
] Srl |Appeal Number |Assmt. Ye{Assessee Name Counsel |Remarks
SIMPLE ISSUES S.NO.1-19
1 |ITA3321/CHNY/2026 2015-16 | [A] RAVI G.Baskar
2 |ITA3326/CHNY/2026 2015-16 | [A] NATARAJAN PRABHU V.Padmanaban
3 ITA 3331/CHNY/2026 2019-20 | [A] RAMASAMY (SMC)
4 ITA 3332/CHNY/2026 2011-12 | [A] KALIYAMOORTHY KANNAN
5 ITA 3333/CHNY/2026 2016-17 | [A] KAMATCHIAPPAN ARIVANANTHAN (SMC)
6 ITA 3334/CHNY/2026 2017-18 | [A] SANJAYKUMAR SRINVASAN S.Sridhar (Er.)
7 ITA 3341/CHNY/2026 2016-17 | [A] RAJENDRAN GOVINDAPA
8 |ITA3342/CHNY/2026 2017-18 | [A] RAJENDRAN GOVINDAPA
9 ITA 3344/CHNY/2026 2017-18 | [A] MANOHARAN
10 |ITA 3349/CHNY/2026 2020-21 | [A] B. POTHUMPONNU
11 |ITA 3353/CHNY/2026 2015-16 | [A] V. GANESAN
12 |ITA 3354/CHNY/2026 2018-19 | [A] M/S. GOUTHAM JEWELLERS
13 |ITA 3355/CHNY/2026 2019-20 | [A] M/S. GOUTHAM JEWELLERS DiAnand
14 |ITA 3356/CHNY/2026 2020-21 | [A] M/S. GOUTHAM JEWELLERS )
15 |ITA 3357/CHNY/2026 2021-22 | [A] M/S. GOUTHAM JEWELLERS
16 |[ITA 3364/CHNY/2026 2015-16 | |A] SRI SENTHIL MURUGAN REAL AGENCY TV Muthu Ablraml
17 |ITA 3369/CHNY/2026 2020-2027 [A] MERUVA RAVI BABU
18 |ITA 3370/CHNY/2026 2021-2022 [A] MERUVA RAVI BABU
19 |ITA 3374/CHNY/2026 2021-2022 [A] REKHCHAND PADAMCHAND JAIN S.Sridhar
REGULAR APPEALS S.NO.20-26
20 |ITA2394/CHNY/2025  |2011-12 | [A] K.NAGARAJAN D.Anand
21 |ITA 2396/CHNY/2025 2011-12 | [A] SHRI N NAVEEN BALAIJI D.Anand
22 |ITA791/CHNY/2026 2015-16 | [A] JAYABALAN SELVAVEL
23 |ITA 794/CHNY/2026 2014-15 | [D] SRINIVASAN HEALTH AND EDUCATIONAL TRUST
24 |CO 36/CHNY/2026 2014-15 | [A] SRINIVASAN HEALTH AND EDUCATIONAL TRUST
25 |ITA 797/CHNY/2026 2017-18 | [A] GEETHA MAHESWARI (SMC) S.Sridhar f
26 |ITA 810/CHNY/2026 Not Applic| [A] COMPREHENSIVE MEDICAL SERVICES INDIA

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 20th AUGUST 2026 (THURSDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4
srl [Appeal Number Assmt. Yei{Assessee Name Counsel |[Remarks
1 [ITA2306/CHNY/2025  |2016-17 | [A] POINT MANIJANAKI (RM)
2 |ITA3109/CHNY/2025  [2012-13 |[A] ASHOK MANIKANT MEHTA
3 [ITA3534/CHNY/2025  |2011-12 |[A] BARCLAYS GLOBAL SERVICE CENTRE Pvt Ltd
4 |ITA3535/CHNY/2025  |2009-10 | [A] BARCLAYS GLOBAL SERVICE CENTRE Pt Ltd
5 |ITA666/CHNY/2026  [2018-19 |[A] LALITHA BHANDARI - Ajit kumar Choradia
6 |ITA784/CHNY/2026  [2009-10 | [A] SELVARAJI ARPUTHARA]
7 |ITA785/CHNY/2026  [2010-11 | [A] SELVARAJ ARPUTHARAI
8 |ITA786/CHNY/2026  |2011-12 |[A] SELVARAJ ARPUTHARAI
9 |ITA957/cHNY/2026  |2019-20 | [D] SANGHEETA DEVI SURESKUMAR KAWAD
10 |ITA986/CHNY/2026  |2013-14 | [A] PRETH MERRIT ANAND
11 |TA987/cHNY/2026  |2017-18 | [A] PRETH MERRIT ANAND
12 |ITA988/cHNY/2026  |2018-19 | [A] PRETH MERRIT ANAND
13 |ITA989/CHNY/2026  |2020-21 | [A] PRETH MERRIT ANAND
14 |ITA990/CHNY/2026  [2016-17 | [A] NARESH KOTHARI K.L.Jain
15 |ITA991/cHNY/2026  |2023-24 | [A] M/S. HOUSE OF PLASTICS
16 |ITA992/CHNY/2026  |2015-16 | [A] SUBASHREE
17 |ITA 1004/CHNY/2026  |2016-17 | [a] R754 KOLAKKANATHM PACCS
18 |ITA 1005/CHNY/2026  |2017-18 | [A] SRII SR AND CO
19 |ITA 1008/CHNY/2026 2014-15 | [A] SRIVICTORIEXPORTS
20 |ITA1009/CHNY/2026  |2025-26 | [A] SRI GOPALA DEEKSHIDHAR VEDHA RAKSHANA TRUST
21 |ITA 1010/CHNY/2026  |2025-26 | [A] SRI GOPALA DEEKSHIDHAR VEDHA RAKSHANA TRUST

The Link for Hybrid Hearing is : https://itatchennai.rr_w.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 21st AUGUST 2026 (FRIDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4
srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1+ |ma3219/cHNY/2025  [2014-15 | [A] MURALI VITHIYA Abhishek Murali
> |1t 3476/CHNY/2025  |2012-13 | [A] CHINNIAH SHUNMUGA SABAPATHI T.Vasudevan
3 |Ta1114/cHNY/2026  [2027-28 | [A] ANNAI TRUST
4 |/TA1146/CHNY/2026  [2020-21 | [A] MANISH KUMAR BORA HUF
5 |/TA1180/CHNY/2026  [2010-11 | [D] SHRI C K RANGANATHAN
6 |ITA1182/CHNY/2026 2016/ [D] M/S. LG SPORTS PRIVATE LIMITED Kanagaraj
7 |cosa/cHNY/2026 2016| [A] LG SPORTS PRIVATE LIMITED Kitusemy

The Link for Hybrid Hearing is : https://itatchennai.mv.webex.com/ meet/court_room_4

Nas

z isbursing Officer
ormang g R O




INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 18th AUGUST 2026 (TUESDAY)

BEFORE HON'BLE SHRI S.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 4
Srl |Appeal Number Assmt. Ye]Assessee Name Counsel |Remarks
1 |ITA 3145/CHNY/2025 2017-18 | [A] RAJEN BHAVANJI CHHEDA S.Sridhar
2 ITA 3146/CHNY/2025 2017-18 | [A] LALJI GANGIJI VORA S.Sridhar
3 |ITA3147/CHNY/2025 2017-18 | [A] AMAR LAUI VORA S.Sridhar

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 20th AUGUST 2026 (THURSDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2

Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks

1-6 |ITA 3352-3357/2025

[A] M/S. R.R. INFRAA CONSTRUCTION
7 |ITA 1956/CHNY/2026 [2021-22

8-12 |ITA 2558-2562/2026
13 |ITA 3809/CHNY/2026 |2021-22
14-16 |ITA 4153-4155/2025  {2020-21 | [A] MR. RAMASAMY RAMU

[D] R.R INFRAA CONSTRUCTION

17-20 |ITA 675"678/2026 [D] RAMASAMY RAMU B.Ramakrishnan
21 |ITA 3584/CHNY/2025 |2022-23 | [D]R RAMU

22 |CO 46/CHNY/2026 2022-23 | [A] R RAMU

23 |ITA 3583/CHNY/2025 |2021-22 | [D] R RAMU (HUF)

24 |CO 99/CHNY/2025 2021-22 | [D] R RAMU (HUF)
25 |ITA 2571/CHNY/2026 |2023-24 | [D] RAMU SARAVANAN

26 |ITA 2589/CHNY/2026 |2023-24 | [D] MURUGAPERUMAL
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 20th AUGUST 2026 (THURSDAY)

BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

AND HON'BLE MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 3
srl |Appeal Number Assmt. YejAssessee Name Counsel |Remarks
1 |ITA 612/CHNY/2026 5021-22 | [A] ANNA NAGAR KK NAGAR NADAR URAVINMI S.Sridhar

The Link for Hybrid Hearing is : https:
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 21st AUGUST 2026 (FRIDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2
srl |Appeal Number Assmt. Ye]Assessee Name Counsel |Remarks
T |ITA 1752/CHNY/2026 __ [2020-21 | (Al RENGASAMY MEENAKSHI SUNDARAM
> |ITA 1753/CHNY/2026 __[2021-22 | [A] RENGASAMY MEENAKSHI SUNDARAM
3 |ITA 2609/CHNY/2026 __ [2020-21 | [A] RENGASAMY RAJENDRAN
2 |ITA 2610/CHNY/2026 __[2021-22 |[A] RENGASAMY RAJENDRAN
= [1TA 2716/CHNY/2026 __ |2020-21 | [A] SRINIVASAN LATHA
6 |ITA 2717/CHNY/2026 (202122 |[A] SRINIVASAN LATHA
—[ITA 2865/CHNY/2026 __|2021-22 | [Al ARIVAZHAGAN
s [ITA 3432/CHNY/2026 202021 | [A] KALIAMOORTHY USHA RANI
o [ITA 3433/CHNY/2026 _ |2021-22 | [A] KALIAMOORTHY USHA RANI
10 |ITA 3436/CHNY/2026 __ |2020-21 |[A] NAGASUBRAMANIAN SURESH
11 |ITA3437/CHNY/2026 _ |2021-22 |[A] NAGASUBRAMANIAN SURESH
12 |ITA 3445/CHNY/2026 _ [2020-21 |I[A] ALAGUSUNDARAM RADHAKRISHNAN
13 |ITA 3446/CHNY/2026 _ [2021-22 | [A] ALAGUSUNDARAM RADHAKRISHNAN
14 |ITA 3549/CHNY/2026 2020-21 |[A] THIRAVIASAMY DEVADAS '
15 |ITA 3550/CHNY/2026 5021-22 |[A] THIRAVIASAMY DEVADAS
16 |ITA 3579/CHNY/2026 2020-21 |[A] JAYARAMAN PICHAMMAL
17 |ITA 3580/CHNY/2026 202122 |[A] JAYARAMAN PICHAMMAL
18 |ITA 3627/CHNY/2026 502122 |[A] RAMACHANDRAN RAVICHANDRAN Ramesh Bhat
19 |ITA3803/CHNY/2026 2020-21 |[A] BADRINATH NARAYANAN
20 |ITA 3804/CHNY/2026 2020-21 |[A] AMUDHA KAYAL VIZHI (SMC)
21 |ITA 3805/CHNY/2026 5020-21|[A] SANKARI NAVANEETHAKRISHNAN (SMC)
22 |ITA 3806/CHNY/2026 502021 |[A] DAKSHINAMURTHY MURUGALYAN (SMC)
23 |ITA 3807/CHNY/2026 2020-21 |[A] CHARYL
24 |ITA 3852/CHNY/2026 5020-21 |[A] VENKATRAMAN LALITHA (SMC)
25 |ITA 3855/CHNY/2026 2020-21 |[A] MUNIYAN THIAGARAJAN (SMC)
26 |ITA 3856/CHNY/2026 5020-21 |[A] SUBBIAH LAKSHMANAKUMAR
27 |ITA 3857/CHNY/2026 2020-21 |[A] JAYARAMAN VATHSAL
28 |ITA 3858/CHNY/2026 2021-22 |[A] JAYARAMAN VATHSALA
29 |ITA 3859/CHNY/2026 2021-22 |[A] LAKSHMANAN PRAKASH
30 |ITA 3860/CHNY/2026 2020-21 |[A] LAKSHMANAN PRAKASH
31 |ITA3862/CHNY/2026 202122 |[A] MUNIYAN THIAGARAJAN (SMC)
32 |ITA 3958/CHNY/2026 2020-21 |[A] KARPAGAM SAINATH
33 |ITA 3987 JCHNY /2026 2020-2021 |[A] LINGAPPA VISWANATHAPPA
34 |ITA 3088/CHNY/2026 2021-2022 |[A] LINGAPPA VISWANATHAPPA
35 |ITA 2720/CHNY/2026 __|2021-2023 [A] VENKATARAMAN LALITHA Manicka sundaram
A
[ 36 [ITA 1178/CHNY/2026 [2020-21 [ [A] PREMANAND [R.Rama mfithy |

The Link for Hybrid Hearing i
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INCOME TAX APPELLATE TRIBUNAL, CHENNA|
CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAQ, AM
AND HON'BLE SHRI MANU KUMAR GIRI, JM
IN COURT ROOM 3
Sl 1Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
SIMPLE ISSUES
ITA 3438/CHNY/2026 [2013-14 | [A] A ONE LEATHERS VANIYAMBADI E-FILING

ITA 3439/CHNY/2026 [2014-15 | [A] A ONE LEATHERS VANIYAMBADI

ITA 3440/CHNY/2026 |2014-15 | [A] A ONE LEATHERS VANIYAMBADI

Blwire

ITA 3441/CHNY/2026 |2015-16 | [A] A ONE LEATHERS VANIYAMBADI

5|ITA 3442/CHNY/2026 |2015-16 | [A] A ONE LEATHERS VANIYAMBADI
6|ITA 3443/CHNY/2026 [2015-16 | [A] A ONE LEATHERS VANIYAMBADI
7|1TA 3469/CHNY/2026 |2011-12 | [A] MARIMUTHU SELVARAJU T.S. LAKSHMI
8|ITA 3470/CHNY/2026 |2018-19 | [A] VADIVEL MURUGAN VENKATRAMA
9|ITA 3472/CHNY/2026 [2017-18 | [A] SENDHILKUMAR VEERARAGAVAN

10{ITA 3474/CHNY/2026 |2012-13 | [A] SRINIVASAN JAYANTHI S.SRIDHAR

11|ITA 3475/CHNY/2026 [2012-13 | [A] SPINIVASAN JAYANTHI

12|ITA 3476/CIINY/2026 [2013-14 | [A] SRINIVASAN JAYANTHI

13|ITA 3477/CHNY/2026 [2013-14 | [A] SRINIVASAN JAYANTHI

14|ITA 3482/CHNY/2026 [2019-20 | [A] SELVAKUMAR ANCY

15(ITA 3485/CHNY/2026 [2019-20 | [A] MUNIRATHINAM MAGESH E-FILING
16|ITA 3486/CHNY/2026 |2019-20 | [A] MUNIRATHINAM MAGESH E-FILING
17|ITA 3487/CHNY/2026 |2015-16 | [A] ALAGIRI ANJUGASELVI E-FILING
18|ITA 3489/CHNY/2026 |2015-16 | [A] ETHIRAJAN KIRUBAKARAN E-FILING

19|ITA 3490/CHNY/2026 |2015-16 | [A] GOPAL MULLICK SANGITA KANJILAL
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REGULAR APPEALS

20|ITA 3250/CHNY/2025 |2017-18 | [A] M/S. WL EPIC MEDIA PVT. LTD.  |RAKESH JOSH]
21|ITA 4116/CHNY/2025 |2018-19 | [D] WL EPIC MEDIA PRIVATE LIMITED

22|ITA 4118/CHNY/2025 |2015-16 | [D] WL EPIC MEDIA PRIVATE LIMITED

23|ITA 4119/CHNY/2025 |2016-17 | [D] WL EPIC MEDIA PRIVATE LIMITED

24{ITA 1195/CHNY/2026 |2014-15 | [D] WL EPIC MEDIA PRIVATE LIMITED

25|ITA 284/CHNY/2026  |2014-15 | [A] M/S. WL EPIC MEDIA PRIVATE LIM|

26|ITA 559/CHNY/2026 |2017-18 | [D] WL EPIC MEDIA PRIVATE LIMITED

[A] M/S. AVANINDRA AGRO FARMS
27|ITA 3687/CHNY/2025 |2016-17 |PVT. LTD. RAKESH JOSHI

[A] M/S.GREEN HAMMOCK AGRO
28|ITA 4060/CHNY/2025 |2016-17 |PRIVATE LIMITED

[A] M/S. REVERSIDE RENEWABLE
29|ITA 4061/CHNY/2025 |2016-17 |POWER PRIVATE LIMITED

[A] M/S. DIKPALA DEVELOPERS
30[ITA 4062/CHNY/2025 |2016-17 |PRIVATE LIMITED Shefali Garg,

[A] M/S. ANISH ORCHARDES PRIVATE
31[ITA 4063/CHNY/2025 |2016-17 |LIMITED
32|ITA 4084/CHNY/2025 [2016-17 | [A] KOTTAIAH NAIDU DEVASENA T.V.Muthu Abir
33|ITA 823/CHNY/2026  [2017-18 | [A] SIVASUBRAMANIAN Abhishek.M

[A] M/S. DREAM VIEW TEA AND
34{ITA 1412/CHNY/2026 |2016-17 |COFFEE ESTATE PVT. LTD.

A] M/S. CHARUDUTTA AGRO
35[ITA 1413/CHNY/2026 [2014-15 |FARMING PVT. LTD.

(A] CHATRACHAYA PROPERTY =
36|ITA 1414/CHNY/2026 |2014-15 [HOLDINGS PVT. LTD. RAKESH JOSHI
37|ITA 1473/CHNY/2026 |2017-18 | [A] DOT LED SCREENS INDIA PVT. LTD.
38|ITA 1530/CHNY/2026 |2016-17 | [A] M/S. BJ EXPO PVT. LTD. R.Rajagopalan
39|ITA 1598/CHNY/2026 |2016-17 | [A] M/S. MEADOW LAND ESTATES PVT|Sunil Shah
40|ITA 1599/CHNY/2026 |2016-17 | [A] M/S. KUNDUN AGRO PVT.LTD.  |Sunil Shah
41|ITA 1600/CHNY/2026 [2014-15 | [A] M/S. GREENWOOD FARMS PVT. LTISunil Shah
42|ITA 1601/CHNY/2026 |2016-17 | [A] M/S. GREENFEET ECOENERGIES PV]Sunil Shah

[D] WHITELOTUS INVESTMENT
43|ITA 1831/CHNY/2026 |2017-18 |PRIVATE LIMITED S. SRIDHAR, ERD
44|ITA 1864/CHNY/2026 |2012-13 | [A] SAI CARE INDIA PRIVATE LIMITED
45|ITA 1866/CHNY/2026 [2018-201{ [A] UDAYAKUMAR GANESH
46|ITA 1867/CHNY/2026 [2026-27 | [A] CHANDRASEKARAN ARAVIND
47|ITA 1868/CHNY/2026 |AY 2022-4 [A] KALIYAPPAN THAMARAISELVAN

; [D] S 1504 MOTHAYANUR PRIMARY

AGRICULTURAL CO OPERATIVE
48|ITA 1870/CHNY/2026 |2019-20 |CREDIT SOCEITY LIMITED
49|ITA 1872/CHNY/2026 [2023-24 | [A] RAJABAI GULABJAN
50|ITA 1876/CHNY/2026 [2016-17 | [A] PILLAPPA CHINNASWAMI i
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IrIehT 3rdrena IrRreRur, deet dS

12 AT 2021 - 15 39Ed 2023

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, AM

AND HON'BLE SHRI MANU KUMAR GIRI, JM

IN COURT ROOM 3

Appeal Number Assmt. |Assessee Name Counsel Remarks
Srl Year Name
SIMPLE ISSUES
1[ITA 3501/CHNY/2026  |2020-21 | [A] SHRI SWAMINATHAN RAMAMOORTHY)8. RAMAKRISNAN
2[ITA 3503/CHNY/2026  |2017-18 | [A] RAJAGOPAL RAVIKUMAR TV MUTHUABI
3[ITA 3505/CHNY/2026  |2016-2017| [A] ELANHOLI TALAPPIL FIROZ
4lITA 3523/CHNY/2026  |2017-18 | [A] RAMA CHANDRAN STANISLAS
[A] G3414 KAYARAMBEDU PRIMARY
5|(TA 3529/CHNY/2026  |2020-21 |AGRI COOP CREDIT SOCIETY
6/ITA 3530/CHNY/2026  |2018-19 | [A] DR. RAHMAN FOUNDATION
7[ITA 3531/CHNY/2026  |2017-18 | [A] ELUMALAI DHURAIMURUGAN S. SRIDHAR
8|ITA 3536/CHNY/2026  |2014-15 | [A] HIND TERMINALS P.LTD.
o[iTA 3537/CHNY/2026  |2017-18 | [A] B. BASHEERAHAMED & BROS R. VIJAYRAGHAVAN
10[ITA 3539/CHNY/2026  [2019-20 | [A] G. SELVAPERUMAL
BOARD STAFF COOP T&C SOCIETY
11|ITA 3542/CHNY/2026  [2022-23 ([LIMITED
12|1TA 3544/CHNY/2026  |2019-20 | [A] SETHURAMAN
13|ITA 3546/CHNY/2026  |2020-21 | [A] SAPPANI MATHU
[A] M/S. AGRI HILLS FARM ESTATES
14|ITA 3547/CHNY/2026  |2012-13 |[INDIA PVT. LTD T. VASUDEVAN
15/1TA 3551/CHNY/2026  [2019-20 | [A] GURUMOORTHY KARTHIK J.SARAVANAN
16|ITA 3558/CHNY/2026  |2013-14 | [A] GRS PROPERTY HOLDINGS INVESTMEN]V. PADMANABHAN
REGULAR APPEALS
17[ITA 2024/CHNY/2025  |2017-18 | [A] UDAYA KUMAR RUDRA KUMAR S.Sridhar
18|ITA 2528/CHNY/2025  |2016-17 | [A] CHELLAM RAMANATHAN S.Sridhar
[D] THE ICICI FOUNDATION FOR
19|ITA 2572/CHNY/2025  [2013-14 |INCLUSIVE GROWTH S.Vasudevan
20(ITA 2690/CHNY/2025  [2018-19 | [A] GANGOTHRI FARMS & ESTATES S.Sridhar
21|ITA 2691/CHNY/2025  |2020-21 | [A] GANGOTHRI FARMS & ESTATES
22|ITA 1744/CHNY/2026  |2017-18 | [A] GANGOTHIR FARMS & ESTATE
23|ITA 3856/CHNY/2025  |2007-08 | [A] PONNUSAMY RAMESH S.Sridhar
24|ITA 3987/CHNY/2025  [2017-18 | [A] DEEPA SILKS S.Sridhar
25[ITA 3988/CHNY/2025  |2017-18 | [A] DEEPA SILKS
[A] SIR MUTHIAH CHETTIAR BOYS
26|ITA 3999/CHNY/2025  [2015-16 |HIGHER SECONDARY SCHOOL TRUST A
[A] SIR MUTHIAH CHETTIAR BOYS
27|ITA 4000/CHNY/2025  |2016-17 |HIGHER SECONDARY SCHOOL TRUST /
28|ITA 1267/CHNY/2026  |2015-16 | [A] TRIVITRON HEALTHCARE PVT. LTD. |3, Sndharﬂ (ZNIR
29[ITA 1487/CHNY/2026  |2013-2014| [A] SUBRAMANIAN LAVANY\ ot L'
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. 12 AT 2021 - 15 3T 2023
I e HRAHIOT, doet NS
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, AM
AND HON'BLE SHRI MANU KUMAR GIRI, JM
IN COURT ROOM 3
Appeal Number Assmt.  |Assessee Name ' Counsel Name [Remarks
Srl Year
SA 84/CHNY/2025 2014-15 | [A] SUDHIR RAJA RAVINDRAN G.Baskar
ITA 2443/CHNY/2025 [2014-15 | [A] SUDHIR RAJA RAVINDRAN
ITA 1831/CHNY/2025 [2017-18 | [A] RAMASAMY SIVASANKAR T.S.Lakshmi

ITA 3789/CHNY/2025 [2016-17 | [A] GOLDEN STEELS AND SANITATIONS S.Sridhar,_g[.

ITA 3800/CHNY/2025 [2014-15 | [D] SINGARAM SURESH KUMAR

ITA 3821/CHNY/2025 (2012-13 | [A] KKMARAPPAN

~|laojlun|hlw|N]E—

ITA 3882/CHNY/2025 [2020-21 | [A] CHIDAMBARAM VEERAMANI R.Subramanian

[A] LATE MR. SYED IMAM SYED
ISMAIL (REPRESENTED) BY HIS LEGAL
8|ITA 3997/CHNY/2025 |2017-18 [HEIR- SYED ISMAIL JAWAHAR B.Ramakrishnan

9|ITA 1256/CHNY/2026 (2016-17 | [D] M/S. HANDHOLD VENTURES PVT LTD

10|ITA 1261/CHNY/2026 |2017-18 | [D] ILB RAMESH HOMES PVT LTD

11|ITA 1271/CHNY/2026 |2017-18 | [A] THANKIANNADAR CHANDRAKALA |S.Sridhar

12|ITA 1389/CHNY/2026 |2016-17 | [A] APPADURAI

13|ITA 1390/CHNY/2026 |2016-17 | [A] APPADURAI

[A] M/S. AKARA FOUNDATION FOR
14{ITA 1398/CHNY/2026 |2018-19 |EDUCATION AND RESEARCH

15(ITA 1416/CHNY/2026 |2014-15 | [A] PERUMAL RAVI

Meeting link - hitps://itatchennai.my.webex.com/meet/court_room 3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, AM
AND HON'BLE SHRI MANU KUMAR GIRI, JM
IN COURT ROOM 3

Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
Srl Year
1[ITA 1656/CHNY/2025[{2020 21 | [A] KAJA MOHIDEEN BUHARI S.Sridhar
2|ITA 1395/CHNY/2026{2014-15 | [A] AERLY YESUDIAN G.Baskar
3|ITA 1406/CHNY/2026/2012-13 | [D] RAINBOW FOUNDATION LTD
4ITA 1408/CHNY/2026/2017-18 | [A] SELVI
S5|ITA 1418/CHNY/2026/2014-15 | [A] SUBRAMANIAM RAMALINGAM
! 6(ITA 1419/CHNY/2026|2016-17 | [A] SUBRAMANIAM RAMALINGAM
7|ITA 1436/CHNY/2026{2011-12 | [A] M. THIRUSANGU S.Sridhar
8|ITA 1733/CHNY/2026|2023-24 | [A] RAMAMOORTHY VIJAYAKUMAR T.Banusekar
[A] THOLAPPA KAMBARAJAPURAM
9|ITA 2111/CHNY/2026{2019-20 |SRINIVASA RAGHAVAN
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 21-AUGUST-2026 (FRIDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAQ, AM
AND HON'BLE SHRI MANU KUMAR GIRI, JM
IN COURT ROOM 3

Appeal Number Assmt.  |Assessee Name Counsel Name |Remarks
Srl Year
1|ITA 2192/CHNY/2024 |2018-19 | [D] C BALAJI Hema Murali
2|ITA 2610/CHNY/2025 |2016-17 | [A] ARULMURUGAN TEXTILES G.Baskar
3|ITA 2611/CHNY/2025 |2017-18 | [A] ARULMURUGAN TEXTILES
4|ITA 2612/CHNY/2025 [2016-17 | [A] C.R. TEXTILES G.Baskar
5|ITA 2613/CHNY/2025 |2017-18 | [A] C.R. TEXTILES
6[ITA 2675/CHNY/2025 [2021-22 | [A] DURAIRAJAN AANANDHAN S.Sridhar
7|ITA 3640/CHNY/2025 |2011-12 | [A] M/S. BBDO INDIA PRIVATE LIMITED
8|ITA 3656/CHNY/2025 |2014-15 | [A] KUMARASAMY DEVARAJ S.Sridhar
[A] VENKATACHALAM GANESAN
9|ITA 3658/CHNY/2025 {2014-15 [RAVICHANDRAN S.Sridhar
10|ITA 1365/CHNY/2026 (2017-18 | [D] DHIVAHARAN JEYANANDH
11|ITA 1380/CHNY/2026 |2013-14 | [D] DHIVAHARAN JEYANANDH
12|ITA 1387/CHNY/2026 [2018-19 | [D] DHIVAHARAN JEYANANDH
13|ITA 1455/CHNY/2026 |2019-20 | [D] HEMANT SHANTHILAL JAIN B.Ramakrishnan
[A] M/S. TAMILNADU EDUCATIONAL
14|ITA 1456/CHNY/2026 (2017-18 |& MEDICAL TRUST
15|ITA 1457/CHNY/2026 |2018-19 | [A] EMPEE HOTELS LTD.

[A] M/S. CHENNAI PETROLEUM
16|ITA 1459/CHNY/2026 |2016-17 |CORPN. LTD. R.Vijayaraghavan

17(ITA 1460/CHNY/2026 1460] [A] SRINIVASAN SARAVANAKUMAR T.Banusekar

18|SA 158/CHNY/2026 2020-21 | [A] MUTHUSAMY CHINNUSAMY

19/SA 159/CHNY/2026 2020-21 | [A] MUTHUSAMY CHINNUSAMY

10 AU ';”_., '\I.‘ (I‘:‘u__',‘t"j FS g

JTEROT 3R
Drawing and Disbursing Officer

Income Tax Appeliate Tribunal,
Chennai Benches, Chenng}
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART-HEARD CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

- 12 AT 2021 - 15 39TET 2023
ITTHT AT HTAHIT, Aot NS

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4

Appeal Number Assmt. |Assessee Name Counsel Remark
Srl Year Name S
3|ITA 1767/CHNY/2026{2014-15 | [A] SANGEETHA ENTERPRISES Y. SRIDHAR
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4
12 AT 2021 - 15 39TET 2023
HTIHY 3m°|?~ﬁ'a 2 T O s B )
CLﬂpIF,meJNCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VP
AND HON'BLE MS, PADMAVATHY S, AM
IN COURT ROOM 1
Appeal Number Assmt. |Assessee Name Counsel Remark
Srl Year Name S
[A] VENKATASWAROOP REDDY
4 |SA 123/CHNY/2026 2022-23 SIDDAVARAPL N.V.Balaji
[A] VENKATASWAROOP REDDY

5 [ITA 1726/CHNY/2026

2022-23
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART-HEARD CAUSE LIST OF B BENCH FOR 21-JULY-2026 (FRIDAY)

BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4
Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

Srl Year

1 ]ITA 1639/CHNY/2026  |2017-18 | [A] MEGHNA SILKS THURAIYUR efiling
2 |ITA 1640/CHNY/2026  |2020-21 | [A] MEGHNA SILKS THURAIYUR efiling
3 [ITA 1641/CHNY/2026  |2021-22 | [A] MEGHNA SILKS THURAIYUR efiling
4 |ITA 1642/CHNY/2026  12022-23 | [A] MEGHNA SILKS THURAIYUR efiling
5 |ITA1675/CHNY/2026  |2023-24 | [A] MEGHNA SILKS THURAIYUR efiling
6 [ITA1677/CHNY/2026  |2018-19 | [A] MEGHNA SILKS THURAIYUR efiling
7 |ITA 1678/CHNY/2026  12019-20 | [A] MEGHNA SILKS THURAIYUR efiling
8 [ITA 1658/CHNY/2026  |2014-15 | [A] MEGHNA SILKS MUSIRI efiling
9 [ITA 1659/CHNY/2026  |2016-17 | [A] MEGHNA SILKS MUSIRI efiling
10 JITA 1660/CHNY/2026  [2017-18 | [A] MEGHNA SILKS MUSIRI efiling
11 ]ITA 1661/CHNY/2026 ~ [2018-19 | [A] MEGHNA SILK MUSIRI efiling
12 |ITA 1662/CHNY/2026  [2019-20 | [A] MEGHNA SILK MUSIRI efiling
13 |ITA 1663/CHNY/2026  [2020-21 | [A] MEGHNA SILKS MUSIRI efiling
14 |ITA 1664/CHNY/2026  |2021-22 | [A] MEGHNA SILKS MUSIRI efiling
15 |ITA 1665/CHNY/2026  |2022-23 | [A] MEGHNA SILKS MUSIRI efiling
16 |ITA 1666/CHNY/2026  |2023-24 | [A] MEGHNA SILKS MUSIRI efiling
17 {ITA 1643/CHNY/2026  |2020-21 | [A] MEGHNA SILKS VELUR efiling
18 |ITA 1644/CHNY/2026  [2021-22 | [A] MEGHNA SILKS - VELUR efiling
19 |ITA 1645/CHNY/2026  |2023-24 | [A] MEGHNA SILKS - VELUR efiling
20 [ITA 1646/CHNY/2026  |2022-23 | [A] MEGHNA SILKS - VELUR efiling
21 |ITA 2981/CHNY/2026  |2021-22 | [D] MEGHNA SILKS efiling
22 |ITA 2982/CHNY/2026 2022-23 (D] MEGHNA SILKS efiling
23 [ITA 2983/CHNY/2026 2023-24 (D] MEGHNA SILKS efiling
24 |ITA 2988/CHNY/2026 2018-19 [D] MEGHNA SILKS efiling
25 |ITA 2989/CHNY/2026 2019-20 [D] MEGHNA SILKS efiling
26 [ITA 3003/CHNY/2026 2021 22 [D] MEGHNA SILKS efiling
27 [ITA 3004/CHNY/2026 2022-23 (D] MEGHNA SILKS efiling
28 |ITA 3028/CHNY/2026 2018-19 [D] MEGHNA SILKS efiling
29 [ITA 3029/CHNY/2026 2019-20 [D] MEGHNA SILKS efiling
30 [ITA 3030/CHNY/2026 2021-22 [D] MEGHNA SILKS efiling
31 |ITA 3031/CHNY/2026 2022-23 [D] MEGHNA SILKS efiling
32 |ITA 3040/CHNY/2026 2023-24 (D] MEGHNA SILKS efiling
33 [ITA 4051/CHNY/2026  2015-16  [A] MEGHNA SILK MUSIR|

34 |ITA 1648/CHNY/2026 2019-20 [A] KULITHALAI SHIVA TEXTILES efiling
35 [ITA 1649/CHNY/2026 2020-21 [A] KULITHALAI SHIVA TEXTILES efiling




ITA 1650/CHNY/2026 2023-24 [A] KULITHALAI SHIVA TEXTILES efiling
37 |ITA 1667/CHNY/2026 2015-16 [A] KULITHALAI SHIVA TEXTILES efiling
38 [ITA 1676/CHNY/2026 2016-17 [A] KULITHALAI SHIVA TEXTILES efiling
39 |ITA 1679/CHNY/2026 2014-15 [A] KULITHALAI SHIVA TEXTILES efiling
40 [ITA 1680/CHNY/2026 2017-18 [A] KULITHALAI SHIVA TEXTILES efiling
41 |ITA 1681/CHNY/2026 2018-19 [A] KULITHALA| SHIVA TEXTILES ' efiling
42 |ITA 1682/CHNY/2026 2021-22 [A] KULITHALAI SHIVA TEXTILES efiling
43 |ITA 3158/CHNY/2026 2014-15 [D) KULITHALAI SHIVA TEXTILES efiing
44 (ITA 3159/CHNY/2026 2019-20 (D] KULITHALAI SHIVA TEXTILES efiling
45 |ITA 3160/CHNY/2026 2021-22 [D] KULITHALAI SHIVA TEXTILES efiling
46 |ITA 3161/CHNY/2026 2022-23 [D] KULITHALAI SHIVA TEXTILES efiling
47 |ITA 3162/CHNY/2026 2023-24 (D] KULITHALAI SHIVA TEXTILES efiling
48 |ITA 4037/CHNY/2026  |2022-23 | [A] KULITHALAI SHIVA TEXTILES
49 |ITA 1647/CHNY/2026 2015-16 [A] KARUR SHIVA TEXTILES efiling |
50 |ITA 1668/CHNY/2026 2017-18 [A] KARUR SHIVA TEXTILES efiling
51 |ITA 1669/CHNY/2026 2018-19 [A] KARUR SHIVA TEXTILES efiling
52 |ITA 1670/CHNY/2026 2019-20 [A] KARUR SHIVA TEXTILES efiling
53 [ITA 1671/CHNY/2026 2020-21 [A] KARUR SHIVA TEXTILES efiling
54 |ITA 1672/CHNY/2026 2021-22 [A] KARUR SHIVA TEXTILES efiling
55 [ITA 1673/ICHNY/2026 2022-23 [A] KARUR SHIVA TEXTILES efiling
56 |ITA 1674/CHNY/2026 2023-24 [A] KARUR SHIVA TEXTILES efiling
57 |ITA 2662/CHNY/2026 2020 [D] KARUR SHIVA TEXTILES efiling
58 {ITA 2663/CHNY/2026 2017 [D] KARUR SHIVA TEXTILES efiling
59 |ITA 2664/CHNY/2026 2021 [D] KARUR SHIVA TEXTILES efiing
60 |ITA 2685/CHNY/2026 2022 [D] KARUR SHIVA TEXTILES efiling
61 |ITA 2686/CHNY/2026 2023 [D] KARUR SHIVA TEXTILES efiling
62 |ITA 2517/CHNY/2026 2016 [D] KARUR SHIVA TEXTILES efiling
63 |ITA 2525/CHNY/2026 2018 [D] KARUR SHIVA TEXTILES efiling
84 |ITA 4038/CHNY/2026  |2016-17 | [A] KARUR SHIVA TEXTILES
65 |ITA 3032/CHNY/2026 2016-17 [D] ST RETAIL INDIA PVT LTD efiling
66 |ITA 3033/CHNY/2026 2021-22 [D]) ST RETAIL INDIA PVT LTD efiling
67 |ITA 3034/CHNY/2026 2022-23 [D] ST RETAIL INDIA PVT LTD efiling
68 |ITA 1651/CHNY/2026  |2016-17 | [A] S T RETAIL INDIA PRIVATE LIMITED
69 |ITA 1652/CHNY/2026  [2017-18 | [A] S T RCTAIL INDIA PRIVATE LIMITED
70 [ITA 1653/CHNY/2026  |2019-20 [ [A] ST RETAIL INDIA PRIVATE LIMITED
71 |ITA 1654/CHNY/2026  |2020-21 | [A] ST RETAIL INDIA PRIVATE LIMITED
72 |ITA 1655/CHNY/2026  [2021-22 | [A] S T RETAIL INDIA PRIVATE LIMITED
73 |ITA 1656/CHNY/2026  |2022-23 [ [A] S T RETAIL INDIA PRIVATE LIMITED
74 |ITA 1657/CHNY/2026  |2023-24 | [A] S T RETAIL INDIA PRIVATE LIMITED
75 |ITA 4039/CHNY/2026  |2018-19 | [A] S T RETAIL INDIA PRIVATE LIMITED

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4
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STIHR AU SMUDHIN, I UIS
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 17/08/2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE Shri Gagan Goyal, ACCOUNTANT MEMBER
IN COURT ROOWM -02

Assmt,
Srl |Appeal Number Year Assessee Name Counsel Name Remarks

1{ITA 2766/CHNY/2024 |2016-17 [A] SUNDARAM SIVAGNANASAMBANDAN |S. Sridhar

[A] MALLAIYAN DORAISAMY, REP. BY L/H.

2|ITA 1036/CHNY/2025 |2018-19  |SH. D. JAYAKUMAR S. Sridhar
[A] LATE MALLAIYAN DORAISAMY, REP.BY

3|ITA 1037/CHNY/2025 |2019-20 |[LEGAL HERI SHRI D JAYAKUMAR S. Sridhar

4|ITA 2045/CHNY/2025 |2015-16 [A] AVAMEETHA TEXTILES PVT. LTD. S. Sridhar

(%3]

IT(IT)A 3/CHNY/2026 |2015-16 [D] MEHABOOBKHAN SAEEDKHAN

(5)]

ITA 457/CHNY/2026 [2019-2020 | [A] MANICKAM SAMPATHKUMAR Salaivarun

[D] E 2585 PUDUCHATTIRAM PRIMARY
ITA 458/CHNY/2026 |2018-19 |AGRL CO-OP CREDIT SOCY LIMITED

~J1

8|ITA 1939/CHNY/2026 |[2017-18 [A] SHRI ALAGUSUNDARAM AYYADURAI Sangeethapriya

[A] ARULMIGU SUBRAMANYASWAMY

9|ITA 1940/CHNY/2026 |2022-23  |THIRUKOIL Sonali
[A] M/S MADRAS CITY
10|ITA 2110/CHNY/2026 |2025-26 |OPHTHALMOLOGICAL ASSOCIATION Jharna
[A] ALL INDIAN SKI & HIDE TANNERS AND
11|ITA 2115/CHNY/2026 |2027-28  [MERCHANTS ASSOCIATES S. Vidya

[A] AMBUR ECONOMIC DEVELOPMENT
12|ITA 2117/CHNY/2026 |2027-28 |ORGANISATION

13{ITA 2200/CHNY/2026 |2018-2019 | [A] RAMANATHAN RAJASEKAREN

14|ITA 2202/CHNY/2026 [2015-16 [A] SETHU e filing

15{ITA 2203/CHNY/2026 |2018-19 [A] MUTHURAMAN CHELLAM e filing

16|ITA 2204/CHNY/2026 |2015-16 [A] RAVISHANKAR

17|ITA 2206/CHNY/2026 |2019-20 [A] FARIDA HOLDING P. LTD. S. Vidya
18|ITA 2207/CHNY/2026 {2019-20 [A] ARCO SOLES P. LTD. S. Vidya
19|ITA 2208/CHNY/2026 |2020-21 [A] ARCOT SOLES P. LTD. S. Vidya
20|ITA 2209/CHNY/2026 |2021-22 [A] ARCOT SOLES P. LTD. S. Vidya“
21|ITA 2210/CHNY/2026 |2022-23 [A] ARCOT SOLES P. LTD. S. Vidya g

Meeting link .- https://itatchennai.my.webex.com/meet/court_room
Meeting number :-2643 076 7091 ‘ N B 2 Lol e %0




INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 18/08/2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLEShri Gagan Goyal, ACCOUNTANT MEMBER
IN COURT ROOM -02

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
1|ITA 527/CHNY/2026 |2018-19 [A] SRI HARI KRISHAN NAGAI MALIGAI t. Vasudevan
2|ITA 528/CHNY/2026 |2018-20 [A] SRI HARI KRISHAN NAGAI MALIGAI
3|ITA 529/CHNY/2026 |2020-21 [A] SRI HARI KRISHAN NAGAI MALIGAI
4|ITA 530/CHNY/2026 }2021-22 [A] SRI HARI KRISHAN NAGAI MALIGAI
5|ITA 531/CHNY/2026 |2017-18 [A] SUBRAMANIAM SARAVANAN
6
7
8
9

ITA 532/CHNY/2026 |2018-19 | [A] SUBRAMANIAM SARAVANAN
ITA 533/CHNY/2026 |2019-20 | [A] SUBRAMANIAM SARAVANAN
ITA 534/CHNY/2026 |2020-21 | [A] SUBRAMANIAM SARAVANAN
ITA 897/CHNY/2026 [2018-19 | [D] SUBRAMANIAN SARAVANAN
[A] SRI JEYAPRABHA JEWELLERS PRIVATE
10|ITA 535/CHNY/2026 [2017-18  |LIMITED
[A] SRI JEYAPRABHA JEWELLERS PRIVATE
ITA 536/CHNY/2026 |2018-19 [LIMITED

' [A] SRI JEYAPRABHA JEWELLERS PRIVATE
12|ITA 537/CHNY/2026 {2019-20  |LIMITED
[A] SRI JEYAPRABHA JEWELLERS PRIVATE
13|ITA 538/CHNY/2026 |2020-21  |LIMITED
[A] SRI JEYAPRABHA JEWELLERS PRIVATE
14|ITA 539/CHNY/2026 [2021-22 |LIMITED
[A] RAFFLES SUPPLY CHAIN SOLUTIONS (P)

ALY
iR

15|ITA 580/CHNY/2026 |2018-19 |LTD Muruga Boopathy
16|ITA 2211/CHNY/2026 |[2011-12 [A] SRI MATHA TRUST G. Sekar
17|CO 47/CHNY/2026 2016-17 [A] CHIDAMBARAM SUNDAR G. Baskar

18|CO 48/CHNY/2026 2018-19 [A] CHIDAMBARAM SUNDAR

19|ITA 2212/CHNY/2026 |2016-17 [D] CHIDAMBARAM SUNDAR e filing
20|ITA 2220/CHNY/2026 |2018-19 [D] CHIDAMBARAM SUNDAR e filing
21[ITA 2213/CHNY/2026 {2017-18 [A] VISAHAVEL SPINNING MILLS S. Sridhar, Erode

[A] TAMILNADU INDUSTRIAL
221ITA 2214/CHNY/2026 |2018-19 [DEVELOPMENT CORPORATION LTD. R. Vijayaraghavan

23|ITA 2215/CHNY/2026 |2017-18 [A] SRI DAYA SAGAR TRUST

24|ITA 2216/CHNY/2026 [2018-19 [A] SRI DAYA SAGAR TRUST

25|ITA 2217/CHNY/2026 |2019-20 [A] SRI DAYA SAGAR TRUST

26/ITA 2221/CHNY/2026 |2016-17 [A] MOHANRAJ MANIVANNAM A

27|ITA 2226/CHNY/2026 {2012-13 | [A] P.KRISHNAMURTHY
Meeting link - https://itatchennai.my.webex.com/meet/court_|
Meeotine number -2643 076 7091




INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 19/08/2026 WEDNESDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLEShri Gagan Goyal, ACCOUNTANT MEMBER

IN COURT ROOM -62 ©\

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
SIMPLE ISSUES
[A] KODAGANALLUR PARTHASARATHY
1/ITA 3559/CHNY/2026 |AY 2013-14|PICHUMANI
[A] KODAGANALLUR PARTHASARATHY
2|ITA 3560/CHNY/2026 |AY 2014-15|PICHUMANI
[A] KODAGANALLUR PARTHASARATHY
3|ITA 3561/CHNY/2026 |AY 2015-16|PICHUMANI
[A] KALLAKURICHI AGRICULTURAL
PRODUCERS CO-OP MARKETING SOCIETY
4|ITA 3562/CHNY/2026 |2017-18 LTD
SIITA 3564/CHNY/2026 |2013-14 [A] HALIDON LOGISTICS LTD.
6|ITA 3565/CHNY/2026 |2014-15 [A] HALIDON LOGISTICS LTD.
7|ITA 3568/CHNY/2026 |2013-14 [A] MIDAS SAFETY PRODUCTS PVT. LTD. e filing
8|ITA 3569/CHNY/2026 |2020-2021 | [A] MANICKAM VELUSAMY e filing
9|ITA 3573/CHNY/2026 |2020-21 [A] PONNAR SANKAR AND CO.
10|ITA 3574/CHNY/2026 |2014-15 [A] KALAHUSSAIN JAVITH HUSSAIN
11|ITA 3582/CHNY/2026 |2017-18 [A] KRISHNAMURTHY SARAVANAN
12[ITA 3584/CHNY/2026 |2022-23 [A] SATHIYAMOORTHY
13|ITA 3603/CHNY/2026 |2016-17 [A] ABABDAB JOTHI
14|1TA 3604/CHNY/2026 |2020-21 [A] KUPPUSAMY PRABHU
15{ITA 3605/CHNY/?2026 [?017-18 [A] POWER LOGISTICS
16|ITA 3606/CHNY/2026 |2018-19 [A] POWER LOGISTICS
17|ITA 3607/CHNY/2026 |2023-24 [A] NILESHKUMAR
18|ITA 3608/CHNY/2026 {2018-19 [A] MUTHUSAMY SELVARAJ
19|ITA 3609/CHNY/2026 |2018-19 [A] MUTHUSAMY SELVARAJ




\._2_-""

|
REGULAR APPEALS

>0l iTA 528/CHNY/2023  |2018-19 | [A] URC CONSRUCTIONS PRIVATE LIITED
2111TA 2173/CHNY/2026 [2016-17 | [A] BAKTHAVATCHALU ANANTHAKRISIMAN
52|ITA 2174/CHNY/2026 |2014-15 | [A] JOSEPH METHODIUS
53|(TA 2227/CHNY/2026 |2019-20 | [A] VELMURGAN THENMOZHI

[A] ETA ASCON TRIST FOR EDUCATION
24| ITA 2228/CHNY/2026 |205-26  |AAND WELFARE
55| ITA 2237/CHNY/2026 |2021-2022 | [A] SENCI SUNDERRAJ
26| 1TA 2238/CHNY/2026 {2023-24 | [A] VENKATACHALAM SHANKAR e filing

[A] TYSPLO7 POYYUR PRIMARY

AGRICULTURAL COOPERATIVE CREDIT
27|ITA 2239/CHNY/2026 |2019-2020 |[SOCIETY LTD a filing

[D] MMi373NARTHAMALAI PRIMARY

AGRICULTURAL COOPERATIVE CREDIT
28|ITA 2240/CHNY/2026 {2020-21  |SOCIETY
59| ITA 2242/CHNY/2026 |2023-24 | [A] RAMASAMY SUNDARRAJ
30|ITA 2243/CHNY/2026 |2017-18 | [A] PERUMAL ALAGESAN
31|ITA 2244/CHNY/2026 [2019-20 | [A] VENU VINOD BABU
32|1TA 2245/CHNY/2026 |2022-23 | [A] SRITHER

Meeting link - https://’itatchennai.my.webex.com/meet/court_room_l

Meeting number :-2640 936 4081
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SITUDR SMUITT SATUBIL, 73 4TS

INCOME TAX APPELLATE TRIBUNAL, CHENNAT
CAUSE LIST OF C-BENCH FOR 20/08/2026 THURSDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLEShri Gagan Goyal, ACCOUNTANT MEMBE
IN COURFROOM“G2 o | e
Assmt.
Appeal Number Year Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1{ITA 3610/CHNY/2026 (2013-14 [A] M/S. SRI BHAVANI WOOD INDUSTRIES
2|ITA 3611/CHNY/2026 [2013-14 [A] M/S. SRI BHAVANI SAW MILL
3|ITA 3612/CHNY/2026 |2014-15 [A] M/S. SRI BHAVANI WOOD INDUSTRIES
41ITA 3613/CHNY/2026 |2015-15 [A] M#S. SRI BHAVANI WOOD INDUSTRIES
S|ITA 3614/CHNY/2026 |2014-15 [A] M/S. SRI BHAVANI SAW MILL
6]ITA 3615/CHNY/2026 |2015-16 [A] M/S.SRI BHAVANI SAW MILL
7]ITA 3624/CHNY/2026 |2020-21 [A] LATCHUMI
8|ITA 3625/CHNY/2026 |2021-22 [A] LATCHUMI
I 9|ITA 3629/CHNY/2026 |2019-20 [A] R1615 KOSALAPUR! PACB LIMITED e filing
10|ITA 3630/CHNY/2026 {2020-21 [A] EBENEZER JULIET INBAMONY
11{ITA 3636/CHNY/2026 2011-12 [A] CSUNDARARAJU e filing
12]ITA 3637/CHNY/2026 2023-24 [A] MEDOPHARM e filing
13|ITA 3640/CHNY/2026 2017-2018 | [A] KAMALAKANNAN ARUMUGAM
14(ITA 3641/CHNY/2026 2017-2018 | [A] KAMALAKANNAN ARUMUGAM
15[ITA 3642/CHNY/2026 2020-21 [A] CHIRSABESAN NATARAJAN
16|ITA 3646/CHNY/2026 2018-19 [A] VEERAPPAN RAMARAJ
[A] ERODE BLOCK ALL COOPERATIVE
SOCIETY EMPLOYEES COOPERATIVE 1HRIET
17|ITA 3647/CHNY/2026 2015-16  |& CREDIT SOCIETY
18|ITA 3648/CHNY/2026 2019-20 [A] AMBI SUBRAMANIAM PRASANNA e filing

o B




e e

. REGULAR APPEALS

19|ITA 2725/CHNY/2025 [2023-24 | [A] PERUMAL MURUGAN (SMC)

[A] NANMANGALAM SADAGOPAL
20|ITA 3042/CHNY/2025 |2014-15 - |MADANAGOPAL Mahaganapathy
21|ITA 291/CHNY/2026 |[2017-18 | [A] AHAMED SAHIB ASHRAFALI Sumedha
22|ITA 2247/CHNY/2026 |2017-18 | [A] THIRU FOUNDATION
23|ITA 2248/CHNY/2026 |201-20 [A] JOTHI LAKSHMI NARAYANAN
24|ITA 2249/CHNY/2026 |2023-24 | [A] VENKATACHALAM SHANKAR
25[ITA 2250/CHNY/2026 |{2019-17 | [A] KDSPBMMSI CO-OP SOCIETY LTD.
26|ITA 2251/CHNY/2026 |2016-17 | [A] RAMA COUNDER MUNIYAPPAN
27|ITA 2252/CHNY/2026 |2018-19 | [A] PIYARE JOHN SURAJ BABU
28|ITA 2253/CHNY/2026 |2018-19 | [A] AB ROCK PRODUCTS
29|ITA 2254/CHNY/2026 |2025-26 | [A] VEDANTA SASTHRA PRACHARA TRUST

[A] PONNUSAMY NADAR EDUCATION
30|ITA 2255/CHNY/2026 |2023-24 |TRUST

[A] PONNUSAMY NADAR EDUCATION
31|ITA 2256/CHNY/2026 (2024-25 |TRUST b

Meeting link

Meeting number :-2640 936 4081
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TTDR AU SMTIDI0L, Td IS
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 21/08/2026 FRIDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLEShri Gagan Goyal, ACCOUNTANT MEMBER
IN COURT'ROOM =2 o

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
[A] M/S BARCLAYS GLOBAL SERVICE
CENTRE PVT LTD, (AS A SUCCESSORTO
BARCLAYS SHARED SERVICES P LTD.)
1/CO 54/PUN/2022 2012-13 (TRANSFER APPEAL) Sumit
[A] M/S BARCLAYS GLOBAL SERVICE
CENTRE PVT LTD (AS A SUCCESSOR TO
BARCLAYS SHRED SERVICES P LTD)
2|CO 55/PUN/2022 2013-14 (TRANSFER APPEAL)

[D] M/S BARCLAYS GLOBAL SERVICE
3|ITA 532/PUN/2022 2012-13  |CENTRE PVT LTD, PUNE (TRANSFER APPEAL)

[D] M/S BAECLAYS GLOBAL SERVICE
4|ITA 533/PUN/2022 2013-14 ~ [CENTRE PVT LTD, PUNE (TRANSFER APPEAL)

[A] BARCLAYS GLOBAL SERVICES CENTRE
5|ITA 774/PUN/2022 2013-14  |PRIVATE LIMITED {TRANSFER APPEAL)

[A] BARCLAYS GLOBAL SERVICES CENTRE
6/ITA 775/PUN/2022  [2012-13  |PRIVATE LIMITED (TRANSFER APPEAL)

7|ITA 1130/CHNY/2025 |2015-16 [A] FAIZUR RAHMAN SAYEED S. Srithar

8|ITA 1131/CHNY/2025 |2017-18 [A] FAISUR RAHMAN SAYEED
[A] MOHAMEDNIYAZ

9|ITA 2970/CHNY/2025 |2014-15 |ADAMABDULRAHUMAN Abishek Murali
[A] SHANMUGA SUNDRARAM GANESA -
10|ITA 255/CHNY/2026 |2022-23  |MURTHY, THANJAVUR G. Baskar
[A] SANGUMURUGESAN BY L/H SENTHIL
11|ITA 341/CHNY/2026 |2016-17 KUMAR T. Vasudevan
12|ITA 345/CHNY/2026 |2016-17 | [A] PRAKASH DHARAN Md. Faizul J
Meeting link - https://itatchennai.my.webex.com/meet/court_room_1 /J

Meeting number :-2640 936 4081
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STTH MU MDA Uld
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF C-BENCH FOR 17/08/2026 (Monday)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM -02

Srl |Appeal Number A:,Zr::' Assessee rme Counsel Name
Suthakar Mr. Thulasiram,
Advocate and Mr.
S.
Kumarasubramania
1 |ITA2113/CHNY/2026 | 2018-19 =8 n s
Meeting link .- https://itatchennai.my.webex.com/meet/court_room_2 f"
f

Meeting number :-2643 076 7091

Drawing and Disbursing Officer
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ATTHR YIS HTUDIL, T Ul
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 18/08/2026 (Tuesday)(CLARIFICATION MATTER)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
And HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM -02
Appeal Number A‘s(seglrt. Assessee Name Counsel Name

1|ITA 162/CHNY/2026 2016-17 |BAS Holdings Y. Sridhar

2{ITA 956 /CHNY/2026 2018-19 |(Elango K. Balasuvbramanian

3|ITA1000/CHNY/2026 2018-19 |[Ganapathy N. Arjunraj

4|ITA1031/CHNY/2026 2018-19 |Vasuki S. Sridhar, Erode

5[ITA1035/CHNY/2026 2018-19 |Ramesh Babu Sonali

6|ITA3299/CHNY/2025 2018-19 |Ganapathy N. Arjunraj /j
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2 4/{/
Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF C-BENCH FOR 19/08/2026 (Wednesday)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM.-02
Srl [Appeal Number A\S{Z?:' Assessee Name Counsel Name
[A] SHRI COIMBATORE JEWELLERS INDIA
1|ITA 3604/CHNY/2025 [2012-13  |PRIVATE LTD. G. Baskar
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF C-BENCH FOR 19/08/2026 (m‘# WE DN F'%'D 6

BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER i
AND HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM -03

Srl Ah‘ﬁleal Number Aise'::' Assessee Name Counsel Name

1|ITA 3041/CHNY/2025 [2019-20 | [D] REVATHI READYMADES g. Baskar ¢
Meeting link .- https://itatchennai.my.webex. com/meet/court_room_3
Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF C-BENCH FOR 18/08/2026 (TUESDAY)
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

Srl |Appeal Number

g Assmt.

IN COURT ROOM -03

Assessee Name

Counsel Name

Year
1|ITA361/CHNY/2025 |2016-17 | [A] SOUNDAPPAN CHANDRAN s. Sridhar, Erode
Meeting link - https://itatchennai.my.webex.com/meet/court_room_ 3

Meeting number :-2644 920 3834
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STAHR SUTeT STUBIL, 9o Ui

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF C-BENCH FOR 20/08/2026 (THU RSDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM -02

Assmt.

Assessee Name Counsel Name
Year

Srl |Appeal Number

[A] M/S SWISS PARK VANIYA PVT. LTD.
1 |ITA 4102/CHNY/2025 | 2011-12 B. Ramakrishnan

2 |ITA 413/CHNY/2026 2011-12  |[D] M/S SWISS PARK VANIYA PVT. LTD.
3 |ITA 4103/CHNY/2025 | 2014-15 |[A] ARVIND GUPTA

4 |ITA 419/CHNY/2026 2009-10 |[D] ARAVIND GUPTA

5 |ITA 420/CHNY/2026 2010-11 {[D] ARAVIND GUPTA

6 |ITA 421/CHNY/2026 2011-12 |[D] ARAVIND GUPTA

7 |ITA 422/CHNY/2026 2012-13 [[D] ARAVIND GUPTA

8 |ITA 423/CHNY/2026 2013-14 |[D] ARAVIND GUPTA

9 |ITA 424/CHNY/2026 2014-15 |[D] ARAVIND GUPTA

10 |ITA 425/CHNY/2026 2015-16 |[D] ARAVIND GUPTA
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2
Meeting number :-2643 076 7091
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TP AT SATUDPRVL, a3 Ul -
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF C-BENCH FOR 21/08/2026 (Thursdav)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOIM -02

Assmt. -
Assessee Name Counsel Name

Srl [Appeal Number Voar

ITA 2166/CHNY/2026 {2017-18 | [A] PONNUSAMY SOMUDEVAR SANKAR
Meeting link - https:/,’itatchennai.my.webex.com/meet/court_ﬂroom_z
[
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Meeting number :-2643 076 7081
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TS Uy sz, 93 Uid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER
IN COURT ROOM 2 ferClarification

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name
Year

Remarks

[A] 20CUBE LOGISTICS
1|ITA 1201/CHNY/2026  |2022-23 |SOLUTIONS PRIVATE LIMITED

2|ITA 2735/CHNY/2026  {2017-18 | [A] SULAIMAN
[A] JACOPB
3|ITA 2736/CHNY/2026  |2018-19 |KOYIPURATHKALICKAL CHERIAN

[A] SUBRAMANIAN
4|ITA 2738/CHNY/2026  [2023-24 |LAKSHMINARAYAN

5|ITA 2739/CHNY/2026  [2017-18 | [A]J SATHISHKUMAR

(=1

ITA 2741/CHNY/2026  |2020-21 | [A] MURUGESAN USHA

Meeting link - https://itatchennai.my.webex.com/meet/cou rt_room_2
Meeting number :-2643 076 7091
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TP AU ATUHIL, J9A Ul

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
D BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER .
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER
IN COURT ROOM 2 forCiesrmtatiol

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
[A] SPI TECHNOLOGIES INDIA
1|ITA 531/CHNY/2017 2012-13 |PVT. LTD.
[A] CALIFORNIA SOFTWARE CO.
2|IT(TP)A 24/CHNY/2025 [2011-12 |LTD. (TPC)
[A] CALIFORNIA SOFTWARE CO.
3|(T(TP)A 6/CHNY/2026  |2007-08 |LTD. (TPC)
[A] MULTICOREWARE INDIA PVT.
a|IT(TP)A 45/CHNY/2026 |2022-23 |LTD. (TPC)
[A] WRIGHTBUS INDIA
5|IT(TP)A 46/CHNY/2026 |2017-18 (ENGINEERING) PVT. LTD. (TPC)
[A] SECUREKLOUD
6|IT(TP)A 47/CHNY/2026 |2022-23 TECHNOLOGIES LIMITED (TPC)
[A] ABAN OFFSHORE
7|IT(TP)A 48/CHNY/2026 |2022-23 |LIMITED (TPC)
[A] ABDUL RAHIM AMEERUL
8|ITA 2757/CHNY/2026  |2017-18 |HUSSAIN
o|ITA 2759/CHNY/2026  |2019-20 | [A] MRS. S. KALPANA
[A] VETTAIKKARANPUTHUR
10|ITA 2760/CHNY/2026  |2017-18 |JANAGARAJ SELVA THYAGARAJ
11!ITA 2761/CHNY/2026  |2013-14 | [D] EMPEE HOTELS LIMITED
12|1TA 2762/CHNY/2026  [2020-21 | [A] MERLINE JOHNDOSS
13|1TA 2764/CHNY/2026  |2017-18 | [A] PRERNA VINAY ASRANI
[A] RURAL EDUCATION AND
14|ITA 2811/CHNY/2026 |- DEVELOPMENT SOCIETY
[A] RURAL EDUCATION AND
15|ITA 2812/CHNY/2026 |- DEVELOPMENT SOCIETY
[A] DVARA RESEARCH
16|ITA 2813/CHNY/2026 |- FOUNDATION
[A] DVARA RESEARCH
17|ITA 2814/CHNY/2026 |- FOUNDATION
KOVILKUMAREDDIAPURAM
18|ITA 391/CHNY/2026  [2018-19 [PRIMARY AGRICULTURE CREDIT
Meeting link - https://itatchennai.my.webex.com/meet/court_room_z

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2 fer=Ciarifleation

Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

1[IT(TP)A 49/CHNY/2026 |2022-23 | [A] ACE ANTENNA INDIA PRIVATE

2|IT(TP)A 50/CHNY/2026 |2022-23 | [A] TRIMBLE INFORMATION

3|IT(TP)A 51/CHNY/2026 |2022-23 | [A] ZF COMMERCIAL VEHICLE

4|ITA 2769/CHNY/2026  |2023-24 | [D] M/S. CODA PAYMENTS INDIA

5|ITA 2772/CHNY/2026  |2020-21 | [D] M/S. CSC COMPUTER

6|ITA 2773/CHNY/2026 202122 | [D] SADASIVAM SAMBANDAN

7|ITA 2774/CHNY/2026  |2022-23 | [D] SADASIVAM SAMBANDAN

8[ITA 2777/CHNY/2026  |2016-17 | [A] M/S. BETELNUT ESTATES PVT.

9[ITA 2816/CHNY/2026  |2025-26 | [A] FINANCE COMPANY
10[ITA 2817/CHNY/2026 |- TA] FINANCE COMPANY
11|ITA 2818/CHNY/2026 |- [A] ADAN PRADAN TRUST
12[ITA 2819/CHNY/2026 |- [A] CENTRE FOR RURAL
13|ITA 2820/CHNY/2026 |- [A] CENTRE FOR RURAL

Simple issues
14[ITA 3650/CHNY/2026 [2011-12 | [A] C SUNDARARAJU DBC
15|ITA 3651/CHNY/2026 |2020-21 | [A] ARULUMIGU DBC
16(ITA 3652/CHNY/2026 |2021-22 | [A] SANGARALINGAM RATNAM DBC
BOORATHIRAT
17|ITA 3657/CHNY/2026  |2020-21 | [A] PERIADURAI ESAKKIMUTHU DBC
18|ITA 3658/CHNY/2026  |2010-11 | [A] GUNASEKARAN DBC
19|ITA 3667/CHNY/2026 |2017-18 | [A] BIRYANI CORNER DBC
20|ITA 3668/CHNY/2026 202021 | [A] JAYAKUMAR N V Balaji DBC
GOPAl AKRTSHIMAN

21|ITA 3669/CHNY/2026  |2015-16 | [A] KRISHNA BHATIA DBC
22(ITA 3674/CHNY/2026  |2022-23 | [A] RAMAMOORTHY SUNDAR ___|R Sivaraman DBC
23|ITA 3712/CHNY/2026  |2016-17 | [A] DHAKSINAMURTHY DBC
24(ITA 3714/CHNY/2026  |2013-14 | [A] INDIAN CO-OPERATIVE K R Adivarahan DBC
25(ITA 3715/CHNY/2026  |2014-15 | [A] INDIAN CO-OPERATIVE DBC
26(ITA 3717/CHNY/2026  |2016-17 | [A] AONE DAIRY PRODUCTS DBC
27|ITA 3721/CHNY/2026  [2016- | [A] SITHANATHAN MOHAN DBC
28|ITA 3722/CHNY/2026  |2018-19 | [A] AA 354 IRUTTIPALAYAM DBC
29|ITA 3723/CHNY/2026  |2018-19 | [A] AA 354 IRUTTIPALAYAM DBC
30|ITA 3724/CHNY/2026  |2016-17 | [A] '.F.R_IUM- LOGISTICS INDIA + |peC
31|ITA 3725/CHNY/2026  |2017-18 | [A] TRIUM LOGISTICS INDIA / } DBC
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER

BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

IN COURT ROOM 3 (PART HEARD MATTERS)

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
ITA 773/CHNY/2025 2022-23 | [A] AHMAD ZAKI RESOURCES
1 BERHAD
Meeting link .- https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2 for-ElsFifi€ation—

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1|IT(TP)A 52/CHNY/2026 |2022-23 | [A] TVS MOTOR CO. LTD. (TPC)
2|IT(TP)A 53/CHNY/2026 [2022-23 | [A] MOVATE TECHNOLOGIES
PRIVATE LIMITED (TPC)
3|IT(TP)A 54/CHNY/2026 [2022-23 | [A] BONFIGLIOLI TRANSMISSION
LTD. (TPC)
4|ITA 2778/CHNY/2026  |2016-17 | [A] M/S. FRANGIPANI ORCHARDS
PVT. LTD.
5[ITA 2779/CHNY/2026  |2015-16 | [A] RIVERSIDE RENEWABLE
POWER PVT. LTD.
6|ITA 2780/CHNY/2026  [2015-16 | [A] M/S. UTKARSH ORCHARDES
PVT. LTD.
7[iITA 2781/CHNY/2026  [2016-17 | [A] SELVARAJ AMBIKA
8|ITA 2782/CHNY/2026  [2018-19 | [A] N J SHRI ARUL KUMARAN
(HUF)
9[ITA 2821/CHNY/2026 |- [A] ANGEL RURAL COMMUNITY
DEVELOPMENT TRUST
10[ITA 2822/CHNY/2026 |- [A] ANGEL RURAL COMMUNITY
DEVELOPMENT TRUST
11[ITA 2823/CHNY/2026 |- [A] MAHIMA RURAL GREEN TRUST
12|ITA 2824/CHNY/2026 |- [A] MAHIMA RURAL GREEN TRUST
13[ITA 2827/CHNY/2026  [2019-20 | [A] RENGASAMY DEVAR
UDHAYAKUMAR
14|ITA 2828/CHNY/2026  [2019-20 | [A] RENGASAMY DEVAR
UDHAYAKUMAR /]
15[ITA 2829/CHNY/2026  [2019-20 | [A] RENGASAMY DEVAR
UDHAYAKUMAR A Ao / i
16/ITA 2830/CHNY/2026 12019-20 | IA1 RENGASAMY DEVAR | I N T S e e




/

Meeting number :-2643 076 7091

(2834/CHNY/2026  [2026-27 | [A] KALANJIAM DEVELOPMENT
y FINANCIAL SERVICES
B|ITA 2835/CHNY/2026  [2026-27 | [A] KALANJIAM DEVELOPMENT
/ FINANCIAL SERVICES
/" 19(ITA 2840/CHNY/2026  |Not [A] YAGAPPA MEMORIAL
Applicable |EDUCATIONAL TRUST
Simple issues
20[ITA 3732/CHNY/2026  [2020-21 | [A] KSR ROADLINES T S Lakshmi Venktraman |DBC
21[ITA 3735/CHNY/2026 2018-19 [A] AALYAR HAYATH BASHA N Samir Khan DBC
22|ITA 3736/CHNY/2026  [2018-19 | [A] KOTHANDARAMAN SURESH DBC
23|ITA 3740/CHNY/2026  |2015-16 [A] NATARAJ DAMODHARAN S Sridhar, Erode DBC
24|ITA 3742/CHNY/2026  [2020-21 | [A] GOVINDHAN SENTHIL S Sridhar, Erode DBC
25|ITA 3743/CHNY/2026 2020-21 [A] GOVINDHAN SENTHIL S Sridhar, Erode DBC
26|ITA 3744/CHNY/2026  [2013-14 | [A] CENTRE FOR EXCELLENCE IN DBC
(27 Q2) ORGANIZATION PVT. LTD.
27|ITA 3745/CHNY/2026  [2014-15 | [A] CENTRE FOR EXCELLENCE IN DBC
(26 Q2) ORGANIZATION PVT. LTD.
28|ITA 3746/CHNY/2026  |2014-15 [A] CENTRE FOR EXCELLENCE IN DBC
(26 Q3) ORGANIZATION PVT. LTD.
29|ITA 3752/CHNY/2026  (2019-20 | [A] PADMAVATHY S Sridhar DBC
30|ITA 3754/CHNY/2026  [2020-21 | [A] SMSKP ARADHANA TRUST B Ramakrishnan DBC
31|ITA 3768/CHNY/2026 2020-21 [A] HELEN DARLY JEYA DBC
SUDHARSON
32|ITA3770/CHNY/2026 [2018-19 [A] ARULMIGU DBC
SELVAKUMARASWAMY
33|ITA 3775/CHNY/2026 [2018-19 | [A] AA 354 IRUTTIPALAYAM DBC
PRIMARY AGRICULTURAL
34|ITA 3776/CHNY/2026 2018-19 [A] AA 354 IRUTTIPALAYAM DBC
PRIMARY AGRICULTURAL
35(ITA 3777/CHNY/2026  [2015- [A] SIVASANKAR DBC
2016
36(ITA 3778/CHNY/2026  |2015-16 | [A] SIVASANKAR * DBC
37(ITA 3779/CHNY/2026 2016-17 [A] SIVASANKAR DBC
38|ITA 3780/CHNY/2026 2016-17 [A] SIVASANKAR DBC
39|ITA 3783/CHNY/2026  [2019-20 | [A] JANARTHANAM SRINIVASAN DBC
Meeting link :- https://itatchennai.my.webex.com/meet/court_room_2 3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 21-AUGUST-2026 (FRIDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER
IN COURT ROOM 2 f&F

Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1|ITA 2784/CHNY/2026 2023| [D] THIYAGARAJAN ANANDHAN

[D] SREE INFRATECH INDIA
ITA 2785/CHNY/2026  |2023-24 |PRIVATE L IMITFD
[D] SREE INFRATECH INDIA
3|ITA 2786/CHNY/2026  |2024-25 |PRIVATE LIMITED

[g]

4|ITA 2790/CHNY/2026  |2022-23 | [A] SEETHARAMAN SHOBANBABU

5|ITA 2791/CHNY/2026  |2022-23 | [A] SEETHARANAB SGIVABBABU

6/ITA 2792/CHNY/2026  |2016-17 | [A] SUNDHARAM AGENCIES (SMC)

[A] M/S. SRI RADHA
21iTA 2794/CHNY/2026  |2016-17 |CONSTRUCTIONS, REP. BY VINOTH

8|ITA 2795/CHNY/2026  |2015-16 | [A] SIVANESAN
Meeting link - https://itatchennai.my.webex.com/meet/court_room_z
Meeting number :-2643 076 7091

lncomc Tax Appuihte Trl\bunal.

éhennﬂi Benches, Chennal
)



